; Year 2022=22%
L.,S/[/QO(TKUM/?/Q : son/daugf}ter/wife of MﬂDﬁNCH‘{DHﬂﬁJ’

.....................................

TR years,‘ belonging to EfﬂﬁkLEGYISLﬂTIVéﬁchSﬁMBLy

AT
il
“D o B e e

\%‘i{\w’» service and presently working as OFFZCEATTED ‘

,,g%ﬁ—’bive herein:below the details of the assets (immovable, Fnovable, bank-balance, etc.) of

mysélfy my-spouse-and dependants*:

g “A. 'TDetaiIs;ﬁﬁ'movable.assets
o B ——

(Assets:in-joint name: indicating the extent of-joint;.-ownershlp will also have to be

T
9@'0' . given)
f_Sr. Description ‘Self “Spouse Dependant-1 Dependant-2 Dependant-3 f—
\< - *No Name(S) “Name Name Etc. Name ! 4-'
O\ ,
9\ |7 (i) | Cash rs—acp/: )PR.ZTI WATT IM/‘!.&HU ;
KULVART eyMART | /yMARE leympr

(ii) | Deposits in P [T
“Banks, Financial H/g
Institutions And éﬁ,a/c
Non-Banking < i i —_— g
Financial
Companies

(iii) | Bonds, s .

| Debentures and
Shares in ik — e — ke
L companies
[ V) [ Other financial |- 72

institutions,
NSS, Postal | SUM Ll o B e e
Savings; LIC el (= : =
Pol'ig':i_es_f etc

(v) _Mbtor'\"/ehfcles HERS- Hp 1
(details of : ! :
Sl 2£/€ _

(vi) Jewellery (give 6 -G
details of
weight and Getd y
value) w#“/’ _

(vii) | Other assets,

such as values = o b e S e
: of claims /
interests _ (

Note: Value of Bonds i shares / Debentures as per the latest market value in Stock
Exchange in fespect of listed companies and as per books in the case of non listed

~ companies should be given, ‘
Ges Dependant _here means a person substantial_lx_h_d,ep_e_nd_e,nt,_on._thE;-income.-_of.=the_:.---u-r--—:-:—--—--—-

ernploye"e;r‘

e



~~

“Sr. - Description ' Self Spouse Dependant-1 | Dependant-2
“[#No. Name(Ss) Name Name

B. Details of Immovable assets _
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

Dependant-3
Etc. Name

(i) | Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

(ii) [ Non-Agricultural Land
- Location(s)

- Survey number(s)
—=Extent (Total ——-.—
measurement)
-Current market value

|- (i) | Buildings (Commercial

and residential)
Location(s)
- Survey /door — — pr
number(s) I e
- Extent (Total
measurement)
- Current market
value
(iv) | Houses / Apartments,
efe, , _
- Location(s) - o = e
- 7| - Survey /door = ' _ L o
number(s) i :
- Extent (Total
measurement)
- Current market

i ). va‘l_lue .( ‘Ah I ; I f = , 7
il (v) [ Others (suc .,'35 il I S IR M R I i

-|.Interest-in- property-)‘~:. :

“(2) " Igive hergln be!ow the details of my liébilities / overdues to public financial
. fnst;tutlons and government ‘dues:-

[Note Please glve separate detalls for each ltem)

Ak

‘ L “dealing with supply of

, Sr. Descrlpt:on o . ' . Name & address of Bank / Amount outsta dmg»as
“#No, - Financial Institutions(s) / ?-2"3‘_3
: : =, . "_Department (s) )
“l.(a) r (I) Loans from Banks locoo0/=SBT-G. Y ! ' 4;2:;’ o5 p !
(il) Loans from financial ; ik =5
institutions .. o a1 T Tl e el
(iii) Government Dues )
(a) dues to departments -

dealing with government
accommodation
(b) dues to departments )

dealing WIth SUpply of
water .
(c) dues to departments

electricity




(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

(f) Other dues, if any

-_— —

(b)

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

J_a),Lf)_aL3

EBSPA 3+JoF —

(i) Wealth Tax [Also

: rindicate the assessment
lryear upto which Wealth
. [[Tax'return filed.]

-(iii)-Sales Tax [Only in
.casesof proprietary
:business]

S

=C.

GPF/CPF/PRAN No.

Date of Birth

| (iv): Property Tax

Personal Detsil-

|

“01:?5*35"8;_60‘ e 3 ‘!

« Gender - M

(M/F)

- @12(] lo |L.].9 A (Dp/MM/va)

Class/Group 6.~y “(A/B/C)

" [BZIHAR LE47SLATIVE ASSEMBLY ]

(FulkName e.g¥BiAIS=Bihar-Administrative Service, © _ © °

Cadre

Home D

B.S.S.- Bihar Secretariat Service etc.)

I hereby declare that

knowledge and belief.

Piace:.Rﬁ. TNﬁ
................. 2 L

Note:

L

the above details are true to the bBest o'f""rhf‘ G

bk ghE RAvsihady

Signature-..&m‘.‘?rff@?‘:; .................. TP
: l_Na.r_r.l_tj:‘- pﬁf lEmploy_e‘e: $ﬁ£03’/(<//'1z5’/4 f
DeSignation:-.QEKIQ@./?.T.?%’TA(MMZT. :

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (sinqlg_ side)

in prescribed format.

Cwcalld, ‘ Pt




